95 Written Answers
Hidden Mines of Precious Metals

4569. SHRI CHANDRA PAL SHAI-
LANI; Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether Government have
noticed some hidden mines of pre-
cious metals like gold in some parts
of the country; and

(b) if 80, the details thereof, with
expected weight of metals and esti-
mated value thereof?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE). (a) Yes, Sir.

(b) Major resources of Gold so far
estimateq include Gold-bearing rock
of 0.3 million tonnes with 5.5 grames
per tonne in Mallappakonda area,
Chittoor district, and over 3.1 million
tonnes of gold bearing rock in Kolar
Gold Field, Karnataka. In Gadag
Gold Field over 05¢ million tonnes of
gold bearing rock in Mopla Lode, in

Hutti Gold Field 0.06 million tonnes
and in Anantapur Gold Field (A.P.),
1.84 million tonnes of resources of gold
have been estimated by Geological Sur-
vey of India ang other “agencies. Gold
content generally ranges between 5 o
8 grammes per tonne.
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Non-Payment of Excise Duties by M/s.
Mangalore Beedi Works

4571. SHRI DHARAM DASS
SHASTRI:
SHRI K. LAKKAPPA:

Will the Minister of FINANCE be
pleased to state:

(a) whether it ig 5 fact that M.
Mangalore Beedi works manufac-
turers of 501 Beedi are not payinz
excise duties;

(b) if so, whether any detajls arc
gvailable with the Governmerit;

(c) if not, what checks his Ministry
has over this company to levy excise
duty; and

(d) whether it is proposed to make
specia] checking in their dealings, if
not, what other steps are proposed in
the matter? h

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SWAISINGH SISODIA): (a) and (b).
It is not a fact that M/s. Mangalore
Ganesh Beedies Works, manufacturer
of 501 Bedi, are not paying excise duty.
However, recently three cases involy-
ing excise duty amounting to
Rs. 10916.48 have been registered
against them. These cases gre yet to
be adjudicated.

(¢) and (d). Biri manufacturers
work under physical control and the
biris are cleared under supervision of
the Central Excise officers after pro-
per assessment. No special checks are
considered necessary. However, pres-
cribed checks including surprise checks

in the normal course, will continue to A

be exercised.
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